IN THE CENTRAL ADHMIN ISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A.No, 836/99 Date of Order : 4,6,99
BETWEEN :

G.Venkataratnam .« Applicant,

AND

l. Union of India,
Rep. by the General Manager,
S.C.Railway, Secwunderabad,

2, Senior Divisional Personml
Officer, S.C.Railway,

Vijayawada, e« Respondents,
Counsel for the Applicant .e Mr,J.Subba Rao
Counsel for the Respondents es Mr.P.F.Paul

CORAM 3

HON'BLE SHRI R ,RANGARAJAN ; MEMBER (ADMN,)

HON'BLE SHRI B,S, JAI PARAMISHWAR : MEMBER (JIDL,) .

X As per Hon'tble Shri R.Rangarajan, Member (Admn.) X

None for the applicant, Mr.V.Suryanarayana Sastry

for Mr.C.Francis Paul, learned standing counsel for the

q/"res;)ondents. /\/
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2. This OA is filed praying for a direction to the
respordents to pay the salary for the waiting periocd from

14,3,98 to 20,110,998,

3. The applicant has submitted a representation dated
5.11,98 addressed to R-2 and that was followed by another
representation dated 5.4,99., The applicant being a casual
gangman the eligibility for paying him for the period if

he is &ewiag&n the department has tO be considered,

4, R-1 should dispose of his representation within a
period of one month from the date of receipt of a copy of
this order in accordance with the law and advise the applicant

suitably.

5. The OA is disposed of at the admission stage itself,

No costs,

0\/\_,9_/€/;

5
( R,RANGARAJAN ) e
Member (Admn, )

A ,(“ — Dated : 4th June, 1999 ;
(Dictated in Open COurt) ﬂ.wl,.-
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HSTICE DLHUNASIR:

HCN'BLE PR,

THE HOM'BLE MR.R.RANGARAJAN
MzM3cR (A)

THE MOM'3LT MR.3.5.JAL PAR
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